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(Authorised English Translation)
Bill No. 10 of 2016

DR. BHIMRAO AMBEDKAR LAW UNIVERSITY, JAIPUR
(REPEAL) BILL, 2016
(To be Introduced in the Rajasthan Legislative Assembly)

A
Bill

to repeal the Dr. Bhimrao Ambedkar Law University, Jaipur Act,
2012.

Be it enacted by the Rajasthan State Legislature in the
Sixty-seventh Year of the Republic of India, as follows:-

1. Short title and commencement.- (1) This Act may be
called the Dr. Bhimrao Ambedkar Law University, Jaipur (Repeal)
Act, 2016.

(2) It shall come into force at once.

2. Repeal of Rajasthan Act No. 30 of 2012.- The Dr.
Bhimrao Ambedkar Law University, Jaipur Act, 2012 (Act No. 30
of 2012) is hereby repealed.
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STATEMENT OF OBJECTS AND REASONS

With the objective of affiliating all law colleges in the State
with one university, Dr. Bhimrao Ambedkar Law University,
Jaipur, was set up by an Act called "Dr. Bhimrao Ambedkar Law
University, Jaipur Act, 2012 (Act No. 30 of 2012)" which was
published in the official gazette dated 17.10.2012. When the new
government sworn-in, with a view to review the decisions taken by
the previous Government in the last six months of their tenure, a
Cabinet Sub-Committee was constituted, which recommended
closing down the Dr. Bhimrao Ambedkar Law University, Jaipur.

The matter was placed before the Cabinet in the meeting
held on  24.11.2015, which decided to close down the Dr.
Bhimrao Ambedkar Law University, Jaipur as there is no
justification of continiuing the University. The cabinet orders No.
205/2015 dated 28.11.2015 was issued for this effect. Dr. Bhimrao
Ambedkar Law University, Jaipur Act, 2012 does not have any
clause for closing down the University or to repeal the Act. A
separate Bill is as such required to be introduced in the Legislative
Assembly. Therefore, the State Government has decided to
propose the said repeal Bill.

The Bill seeks to achieve the aforesaid object.

Hence the Bill.

FTATTIROT
Minister Incharge.
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RAJASTHAN LEGISLATIVE ASSEMBLY

A

Bill
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PRITHVI RAJ,
Special Secretary.

(Kali Charan Saraf, Minister-Incharge)



